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CA No.125/ALD/2017

Advocate, Shri Siddarth Singhal for the petitioner.

The Registry furnishes its report on filing of the present Company
Application seeking condonation of delay which seems to be in order. Hence,
the same is taken on record for hearing. A formal notice be issued to the Union
of India through office of the R.D. (NR), R.O.C., Kanpur and the office of
O.L, Allahabad. The petitioner is directed to serve a copy of this petition to
the Respondents. |

The case is now fixed for the filing reply/objection, if any, in the
present Company Application by two weeks.

The matter be listed on 14™ November, 2017.

Date: 23/10/2017 H.P. Chaturvedi, Mémber(Judicial)
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